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COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P.M
1. LPA 669/2014 LT. COL. H.K. BASOYA(RETD.)       T.K. JOSEPH

      & ANR. VS. UNION OF INDIA & ANR. ANKUR CHIBBER
2. LPA 543/2014 MASTER RAJAT MANN JEET SINGH MANN,  
   CM APPL. 13601/2014 VS. GURU GOBIND SINGH VAIBHAV KALRA

INDRAPRASTHA UNIVERSITY & ORS.
3. W.P.(c) 2867/2014 THE DELHI NETWORK OF POSITIVE ANAND GROVER, SAURABH CHAUHAN

PEOPLE VARUN JAIN, APURBA KUNDU
VS. UNION OF INDIA & ORS. VIKRAM JETLEY, CHITRA

COURT NO.3       
(DIVISION BENCH-3) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 8012/2013 S.A. KHAN & ANR. ANKUR CHHIBBER , VIKRAM JETLY
VS. UNION OF INDIA & ORS. PIYUSH BHARDWAJ, RAJIV KAPUR

ANJALI BHANDARI
2. W.P.(C) 8056/2013 RAJENDRA BABU PATHAK ANKUR CHHIBBER, SANJEEV NARULA

VS. UNION OF INDIA & ORS. AJAY KALRA, RAJIV KAPUR
ANJALI BHANDARI

COURT NO. 32
EXTENSION BLOCK (FIRST FLOOR)   
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M
1. CRL.A 305/2004 SHABIR AHMAD KUSUM DHALLA 

VS. STATE (NCT OF DELHI)

COURT NO. 19
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M
1. RC.REV. 342/2011 ANU MANGALANI SANJEEV SINDHWANI 

VS. RAJIV GUPTA SANJAY DUA, UDAY JOSHI
SUDHIR NANDRAJOG, JASMEET SINGH
KRITIKA MEHRA, MANPREET

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE SUNITA GUPTA

AT THE END OF BOARD
1. CRL.A 1610/2013 ABRAR S/O SH. BABU N.R. NARIMAN 
   CRL.M.B 11292/2014 VS. STATE NCT OF DELHI O.P. SAXENA
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